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Bird and Co. 

"118 f Shri S. M. Banerjee: 
. '- Shri Dap: • 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 375 on the 24th 
September, 1964 and state: 

(a) whether prosecutions have been 
launched against Mis. Bird and Com-
pany in the cases invoLving the alleg-
ed contravention of the Foreign Ex-
change Regulations Act whidh were 
being investigated by the Directorate 
of Enforcement; and 

(b) if not, the reason for the delay? 

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar 
Sahu): (a) and (b). As a result of in-
vestigations carried out, the Director 
Of Enforcement has in his adjudica-
tion order dated the 22-10-64 imposed 
a penalty of Rs. 67,000 on Mis. Bird & 
Co. (P) Ltd., Calcutta, and their asso-
ciate firm Mis Orissa Minerals Deve-
lopment Co. Ltd., Calcutta No prose-
cutions have been launched against the 
firms in this regard. 

Interest .. Provident Fund AoclllQ1da-
tions 

( Shri A. V. RaghaVllll: 
*120. ~ Shri Potiekkatt: 

l Shri Kappen: 

Will the Minister of Fma.ce be 
pleased to state: 

(a) the rate of interest allowed on 
Provident Fund contributions at pre-
sent; 

(b) whether there is any proposal to 
revise the rate of interest gilven by 
Government on the Provident Fund 
accumulation of their employees as a 
result of the recent upward revision 
of the Bank rate; and 

(c) the rate of increase proposed 
to be sanctioned and when the same 
will come into force? 

The Deputy Minister in the MiDis-
try of Finance (8hri Rameshwar 
Sahu): (a) Four per cent .per annum; 

(b) No, Sir; none at present; 

(c) The question does not arise . 

Family Planning 

r Shrimatl Sharda Mukerjee: 
*lltl. ~ Shri Prakash Vir Shastri: 

l Shri Jagdev Singh Siddhu.ti: 

Will the Minister of Health be 
pleased to state: 

(a) the concrete steps taken to im-
plement the re-organised Family 
Planning Programme launched in 
September, 1963 at State, District and 
Village levels; 

(b) whether an official evaluation 
team has studied the progress of 
Family Planning in 'Various States; and 

(C) if so, the team's opinion on tihe 
working of the programme? 

The Minister of Health (Dr. ,8ushila 
Nayar): (a) The State Governments 
are taking action to implement the 
programme. Approval Of the Central 
Government was conveyed to the 




